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·JOSHl) (a) and (b) Government 

are not aware of any recent re-
(b) and (c) Do not arise. 

search on the medicinal values of n.G.H.S. Recommendations regarding Pay 
·RA TII' used by the Tharu tribals of and Stipends for Junior Doctors 
Lakhimpur Kheri. However, some> ex-
perimental studies were carried out in the 4118. SHRI SA 1YASADHAN CHAK-
past on ''Ratti". These cimhl not be RABORTY : Will the Minis.ier of HEALTH 
continued :is the individuals reported AND FAMLLY WELFARE be pleased to 
various i ~-cffect  like uat:-se::i, vomiting, state : 

giddiness, diarrhoea and cxce ~ivc bleed-
ing. The drug perhaps c ~  abortion 
due t.o excessive bleeding. . Two othe; 
plants, namely, Abrus- Prct: tcri ~ ;inJ 

Achyvanthes Aspere said to be used by 
'Iharu tribals for abortion were- also test-

.ed but. nu ::inti-fertility property could he 
found. 

· (a) whether·it is it fact lbat th>! Dircc· 
tor General of Health' ervic~  in January, 
1981 recommended for rcvi:;cd scale of 

pay and stipends for the J i~i: r Do:tors; 

(b) if so, whether Govcr:iment have 
started giving that scale an1i stipends to 
these Doctors; 

(c) if not, the rea.,ons for the ·s:.:imc; 

Expert Committee on uncm11Ioymcnt and 

among l1wlian Seamen (d) what are other recommendations <1f 

4117. SHRr MOHAMMAD ISMAIL : ~ e ~  with regards to ~ ni~)r. Dex.tors 
·\V"ll th M" ·. f SHllll'IN ., \ND. m details and Governments a.t1tudc ti..J-
1 . • e mister o <..r '  , ·. h d · ~ ? 

'TRANSPORT be 1 . · f h \\ ards t ose rccommen allou:i . 
1. . p e:ised to re er to ·1 e 

reply given to Unstarred ~ tion No. 

5269 on 25 April, 1982 ret nlini.~ report 

.of expert committee on unemployment 
::1mong Indian seamen and state : 

(a) whether the said Expert Committee 

has sfoce submitted its· complere report t:) 
Jhe Government; 

{b) if so, what are the cl~t. il  uf the 
recommendations ; and 

(c) details of t ~ :action taken b}1 
-Government in implomcuting the said 
.recommendations ? 

THE MINISTER OF SHIPPINCi AND 
TRANSPORT (SHRI VEERENDRA 
PATIL) : (a) The hon'ble member is 

<perhaps referring tO the Unstarred Ques-
tion No. 5269 answered on 25 MarC'b, 
I 982 regarding report of the Expe;t C'r.m· 
mittee on unemployment among Indian 
Seamen. 

THE MINISTER OF HEALTH AND 
FAMILY WELFARE (SHRI B. SHAN-
KARANAND) : (a) to (d) T11e theft 

Director General Health 3crvi.:es in his 

report in question had recommended far-

rcaching changes in the Residency Scheme 
~i  well as in the structurl! of medic.al 
education of the country a..-. a whole. The 
said report did not recommend any in-

crease in the pay-scales uudu tr.e exist-
ing structure of the residency schemei but 
contained certain suggestions concerning 
rationalisation of emoluments contingerit 
t:tpon the 3cceptance of the changes rrcom-
mended by him. The Government has 

11ot accepted' the report. 

Loss on Sports teams' Air rares 

4119. SHRI LAKSHMAN MALLICK : 
·SHRI MOHAMMAD ASRAR 

AHMED: 

Will the Minister of EDUCATION 
"The Expert Committep, tmder the AND CULTURE be pleased to state : 
Chairmanship of Admiral S. M. Nanda 

(Rtd.), has not yet submitted its com-
plete report. 

(a) whether Union Education :Ministry 
; v~ suffered heavy losses on air fares of 
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sports teams sent to various countries to 

participate in international meets; 

(b) if, so, whether th.tJ 10sses rooniag 
~nto Iakhs of rupees have beeu incurred 
hccause of the Ministry's iailurn to take 

advantage of the concessio11 offered by 

airlines under the group rnclusivc tour 
,~c e c; 

( c) if so, what steps are beinl! taken 

to overcome this lass and whe1hcr matter 
has been taken up with Civil Aviation 
authorities; and 

(ti) if so, what is, their rcac t:on ? 

THE DEPUTY MINISTE R IN THE 
MINISTRIES OF EDUCATION AND 

( c) if so, will the Mindry review its 
earlier views. and take up t ~ convenion 

project ? 

THE DEPUTY MINISTER IN THE 
MIN1STRY OF RAILWAYS AND JN 

THE DrEPARTMBNT OF PARLIAMEN-
TARY AFFAIRS (SHRI MALUKAR-
lUN) : (a) No de1ails l'lf such a con-

ference are available. Howrver, :>. 1 e-

presentation in this regard has recently· 

been received. 

(b) Pandharpur is a ~t tio:i on the 

existing narrow gauge line. Some sngnr 

factories are also Iocatl!d on this line. 

(c) No. 

CULTURE AND SOCIAL WELFARE Indian Doctors honoured by Chinese 

(SHRI P. K. THUNGON) : (a) to (d) Academy of Medical Sclences 

Under Government i ~rnctic:n  all travel 
funded by Government of India. i~ ordi- 4121. SHRI P. RAJAGOPAL NAIDU: 

nar:ily to take place on the services of Will the Minister of HEALTH AND 
1;ational carriers, i.e. Air India/Indian FAMILY WELFARE be pleased to state : 

Airlines. Wherever po3sibio and within 

the rules of these  airlines concess:ionnl 
(a) whether it is a fact that our doctors 

facilities offered by them like excursion 
were honoured by Chinese Academy of 

fares etc., are availed of m consultation, 

with the airlines while booking passages of 
the sports teams· going abroad. The ques-

1ion, therefore, .of the i i~lr  sufiering 

heavy; losses. should not arise. 

Conversion o,~ l.. tt r- i~  Line: 

4120. PROF. MADHU 
VA TE : Will the Minister 

WAYS be pleased to state : 

DANDA-
of RAIL-

(a) whether it is a fact that at a con-
ference ef citizens held at Barshi in 
Maharashtra recently a dcm::ind was made 
for conversion of narrow g:iugc- "Barshi 
light. Railway" into a broad e~ raHwdy 
from Lattur to Miraj; 

(b) if 'so, whether it is a f .:ict that C'ne 
-Of the most important places of pilgrimage 
Iiloo Pan<lbarpur js located on this line 
besides sugar factories rovi io~ substnn-
tial passenger and freight tr.iOic including 
movement of agricultural commodities; 
.and .. 

Medical Sciences; Z!nd 

(b) if so, the names of these doctors? 

THE DEPUTY M,JNISTE R IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (KUMARI KUMUDBEN M. 
JOSHI) : (a) and (b) The Government 
has no information. on ~ e subject. 

Railway Coach Fact.ory In Kcrab 

4122. PROF. P. J, KURIEN : Will the 
.Minister of RAILWAYS he pleased to 
refer to, the reply given to Unstarred 
Question No. 2985 on 1 l March, 1982 
regarding Rail way Coach factory in I{eraJ a 

e.nd state : 

(a) whether Planning Commission b::ts 

since given clearance for ~ new rajlway 

coach factory; 

. (b) whether the project report has 

been p·repared and if so the details; 




